83 Papers laid on

I Report (1976-TI) Of the Develop-1
ment Council for Inorganic 'Chemical
Industries.

Il. Report (1916-Tf) ofthe Deve-
lopment Council for Organic Chemi-[
«al Industries.
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I. Notification under 'the Repre
sentation of the People Act 1950.

I1. Notifications under the Com
panies Act, 1956.

I11. The Company's ' Liquidation
Account  (Amendment) Rules,
1978.
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